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Funds Allotted to Orissa for Rural llousing

7617. SHRI RASABEHARI BEHERA :
Will the Minister of WORKS AND HOU-

SING be pleased to state :

(a) the details of furds allotted by Cen-
tral Government during 1982-83 ard 1983-84
for Rural Housing Scheme to Orissa; ard

(b) the progress made so far in this
regard ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS AND HOUSING
(SHRI MOHAMMED USMAN ARIF) :
(a) Housirg is a State sector programme,
The Central assistance for such programmes
is given to the States in the form of block
loans and block grants. As Rural House
Sites-cum-Construction Assistarce Scheme
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for Landless Workers forms part of  the
Minimum Needs Programme, the Planning
Commn. decides the outlay for it every
year in consultation with the State Govern-
merts. In addition firancial assistance i3
provided for rural housing by the central
finar.cial Institutions like the Housing and
Urban Developmest  Corporation, Life
Insurance Corporation, etc. A statement
i dicating the details in respect of Orissa is

anrexed.

(b) The achieveme:t in respect of Oris a
during 1982-83 (Upto 28.2.83) wunder the
Rural House Sites-cum-Cornstruction ASsis=
tance Scheme for Landless Workers is as

under :

(1) House sites allotted — 7611

(ii) Construction assistance
to landless families — 2416

Statement

(Rs. in Lakhs)

Scheme/Institution

—

(1) MNP-Housing-House
Sites-cum-Construction
Assistance Scheme for
Rural Landless Workers.

(2) Rural Housing-Life
Insurance Corporation
funds allocation

(3) Rural Housing and EWS
Housing-General Insurance
Corporation funds allocation.

Outlay/allocation
approved 1982-83

57.00

34.00

85.00

Outlay/allocation
approved 1983-84

100.00

Allocation will be

made later on.

Allocation will be

made later on,

The Government of Orissa has not submitted any Rural Housing Scheme to the

HUDCO during 1982-83 and 1983-84.

86th Session of International Clympic Com-
miftee Held at Delhi

7618. SHRI KUSUMA KRISHNA
MURTHY : Will the Minister of SPORTS

be pleased to state :

(a) whether there are any sgpecial rea-
sons to hold the 86th Se:sion of the Inter-

As such no funds have been sanctioned.

national Olympic Committee in New Delhi
during March, 1983 ;

(b) what are the important decisions
taken by 10C in its 86th Session ;

(¢) how many ofl those decisions would
be useful to India in enabling our country
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to play a Icading role in holding Olvmpic
Game: ;

(d) whether he is aware of an important
observation made by thec Chairman of the
International Olympic Committee that the
10C evolve measures to help third world
countries in holding the Olympic Games;
and

(e) if so, whether our claims to hold the
Olympic Games in Delhi after the 1984
event have bceen put forth in this 86th
Session ?

THE MINISTER OF PARLIAMENTARY
AFFAIRS, SPORTS AND WORKS AND
HOUSING (SHRI BUTA SINGH) : (a)
The Holdirg of the Session of the inter-
national Olympic Committee (IOC) in New
Delhi was recognition by IOC of the status
of India as an important contributor to the
Olympic Movement.

(b) to (d) The Indian Olympic Associa-
tion has irtimated that the minutus of the
meetirgs of the Irternational Olympic
Committee recently held are not available.

(e) The allotment of future Olympic
Games was rot on the agenda of the 86th
Session of International Olympic Committee.
However, the Irdian Olympic Association
believe that after the 10C members were
shown some of the infrastructure created
for the IX Asian Games, their reactions, by
and large, were positive with regard to the
possibility of Olympic Games being held in
India.

fagr @ ta=tf & ereqna otfae
& TS TR

7619. =t T Ta'wa WA : 7 fg=ard
A& 93 T FY U F2T F 20 g
w14-F9 & TU7 gd F FwqAq AH)
a® fagix wsTm #§ 1982-83 aqg &
st fafgess A F fraar-wfy a
faars gomey Fuf @ & alv can
feaar gawfy sgg 31 7% 2 2

Fal§ Hargg & wsw wal (sf ww
fravg faaf ) :1982-83 & ghwrd fage
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¥ 3000,000 gz afafiw fawang
graar gfwg fFg sy & gwraar g |
gearfog eqg 224.46 FAT WA g |

Scheme Re: Restoration of Inundated Area
in Feeder Canal of Farakka Barrage Project

7620. SHRI ZAINAL ABEDIN : Will
the Minister of IRRIGATION be pleased
to state :

(a) whether it 1s a fact that a scheme in
connection with the restoration of the inun-
dated area in both the sides of irceder canal
Farakka Barrage Project is urder implemens-
tation;

(b) if so, the details of the scheme
including the estimated cost for the same;

(¢) the scheduled time by which the
implementation of the scheme is supposed
to be comnleted; and

(d) how many acres of land are likely
to be cultivable as a result of this ?

THE MINISTER OF STATE OF THE
MINISTRY OF IRRIGATION (SHRI RAM
NIWAS MIRDHA) : (a) to (¢) The scheme
for protection of low lying areas of about
50 sq. Km. of the Pagla Barsloi river basins
inundated due to sustairedflows in Bhagirathi
was approved in January, 1979 at an estima-
ted cost of Rs. 4.12 crores. The scheme
comprises construction of two regulators,
one cach at Pagla and Bansloi and a drainage
system to discharge water to river Ganga.
Action is in hand to get the work executed
which is expected to be completed June,
1985.

(d) About 14000 acres of cropped area
which was reported to be affected by the
feeder caral is propoced to be restored
for cultivation by this scheme.

Government Distribution System in Metropo-
litan Cities

7621. SHRI SURAJ BHAN : Will the
Mirnister of FOOD AND CIVIL SUPPLIES
be pleascd to ctate :

(a) what commodities are available
from Goverrmert Distribution System in
metropolitan cities ;





